BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
- AHMEDABAD

C.P. (LB) No. 132/9/NCLT/AHM/2017

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU,MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMAR], MEMBER JUDICIAL

‘Name of the Company: Dwarkesh Transport Corporation
B Wind'World (India) Ltd.

Section of the Companies Act:  Section 9 of the Insolvenc and Bankru t. '

Code

S.NO. NAME (CAPITAL LETTERS)  DESIGNATION °__ REPRESENTATION  SIGNATURE

1. 5WAsuvate swoklp

2. AN A LaNDh

" ORDER

Learned Advocate Mr. Sharvil Majmudar present for Operatlonal Credltor/ '.
- Pet1t1oner Learned Advocate Mr. Anip Gandh1 present for Respondent '

Proof of service of notice of date of heanng on Respondent ﬁled
Learned Advocate M. Amp Gandh1 ﬁled Vakalatnama for Respondent
Bank cert1ﬁcate ﬁled

For objections of Respondent 1f any, and for hearlng before adnnssmn l1st the o
matter on 07 11 2017 - -

W

RAVEENDRA BABU
MEMBER JUDICIAL

'MANORAMA KUMARI
- MEMBER JUDICIAL

BI

' Dated this the 23rd day of October, 2017.




